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Noﬁﬁcatmns of Departments of the Government of the National Capital Territery.of Delhr oﬁler than

Nofifications mduded inPart-I

ReLwin wwﬁ' ™y e}a, Teeett T -
GOVERNMENT OF THE NATIONAL CAPITAL 'I'ERRI'IORY OF DELI-[[

7% (V) faww
Teewlt, 26 WA, 2010
W /42003 78 (TR )/959. T8 T,
R R, W e 20 A, 1974 T sfegEN H g
110117274~ 8w (i) = w woa 3 W i, 1973
(1974 ¥ T=m 2) T 9W 20 HY STEW (1) TN TKa

I.mmmﬁﬂ@@ﬂmﬂﬁﬁﬁﬁﬁﬁﬁﬁf

IR, A S wE. Hien, e i, STRER
(ut it forem) ) feeed e A A v 6 e
T S WR T A I e WEged v W
W E, W T R 7 6, W W w9, FEek

- afmee & w9 A et Figw w0 €

|, . 4/4/2003 /8 { WA )/959.~T WA,
A WEFR, T T 20 A, 1974 = AUGETE 4-

T 10112/74- YA TE. () % W visa ET i e, 1973

(1974 1 FE 2) & 9w 20 w I (2) BR WA
252 DG2010 '

- I, A WL ww. wiow, Tfee sifed, SR

whre o el TRRTR B9 Y e o T 9T 3 9due
W /T, WA AR & 7, WD wR Y,
Sfufaa foe TRIRE ® w9 F wed Fgm o ¢ |
HOME (GENERAL) DEPARTMENT
Dethi, the 26th February, 2010
No. F. 4/4/2003-HOME (G)959.~—In exercise of the
powers conferred by sub-section (1) of Section 20 of the
Caode of Crimsinal Procedure, 1973 (2of 1974), read with the
Govermnent of India, Ministry of Home Affairs, Notification
No. U-11011/2/74-UTL(D dated the 20th March, 1974, the
Lt. Governor of Nationgl Capital Tesritoty of Delhi lspiaased
to appoint Shri G. L. Meena, Danics Officer Presently
working as Deputy Commissioner, Notth-East District, Delhi
to be an Executive Magistrate in the National Capital
Territory of Delhi, till such time he-holds the present post
of till further orders, whichever is earlier.
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No.F. 4!4;1‘2603-HOME (G)/959.—In exercise of the
powers conferred by sub-section (2) of Section 20 of the

Code of Criminal Procedure, 1973 (2 of 1974), read with the -

Govermmment of | Indm, Mflmsty of Home Affairs, Notification
No. U-l]{]i1f2:’74-UTL(|)dabedthe20thMarch, 1974, the
Lt. Governor ofMational Capital Territory of Delhi is pleased
to appeint Shri G. L. Meena, Danics Officer, Executive
Magistrate-to be an Additional District Magistrate, till such
time he holds the present post of till further orders,
whichever is earlier.

w, Wl 4/3/2003/33‘(?!1‘::1’-!1)/939 —ﬂﬁw
R THR, F 15706 20 9, 1974 & afu=n € g

11011/2/74-F2. 1. (1)  6vr wfea 38 Wi Wieal, 1973
(1974 =t &I 2} F ¥R 20 S I9DW (1) TR WEA

whEd & TR FR g T wwer 89 Kol @

IS, A $]1 T A, wibve ifved, siffe e

qﬁ@(ﬁmﬂﬁm)ﬁﬁﬁtw@aﬁmwﬁ
Tr A SR 9 W W W T, W A SRW o

wad, <t v o, mﬁmﬁqﬁ@z#mﬁmﬁw |

FTREN -

|, W, 4/3/2003/113'.( AR )/939.—11'5 qsna‘q,
G WK, Y FETE 20 Wi, 1974 i SugEw € -
11011/2/74-g A7, (i) = w1 faw 33 wiean 9@, 1973
(1974 =t W& 2) W 4R 20 T SR (2) R WA

o W T T g 9 Tt o Rl ®

ITEEGE, A & TN A, e e, B e
TR 47 % 9 T Fe 7€ o S W T
0 I SRE 9% W, W f wa 8, sfiRe e
nﬁ@z%“qﬂmﬁﬁvﬁaﬂﬂ%‘l

No. F. 4/3/2003-HOME (G)/939.~In exercise of the
powers conferred by sub-section (1) of Section 20 of the
Code.of Criminal Procedure, 1973 (2 of 1974), read with the
Govemment of India, Ministry of Home Affairs, Notification

No. U-11011/2/74-UTL(i) dated the 20th March, 1974, the

Lt. Goveroor of Mational Capital Termitory of Delhi is

pleased to appoint Shri Eda Raja Babu, Danics Officer ‘

Presently working as A.D.M. (South District), Delhi to be
an Executive Magistrate in the National Capital Territory
of Delhi, till such time he holds the present post of till
further orders, whichever is earlier.

‘No.F. 4/3/2003-HOME (G)/939.—In exercise of the

powers conferred by sub-section (2) of Section 20 of the '

Code of Criminal Procedure, 1973 (2 of 1974), read with the
_Government of India, Ministry of Home Affairs, Notification
No. U-11011/2/74-UTL. (i} dated the 20th March, 1974, the
Lt. Govemnor of National Capital Territory of Delhi is
pleased to appoint Shri Eda Raja Babu, Danics Officer,
Executive-Magistrate to be an Additional District
Magistrate, till such time he holds the present post or till
further orders whichever is earlier.

W. WL 4/5/2003 /7% (W)/949 —qznw
e WER ) S 20 94, 1974 &t U= 9 g~
11011/2/74-F () & Ay 150 g Jiwar g, 1973
(1974 =t T& 2) | UK 20 T I99E (1) T WL

fgad =1 wam FE U owE e 8 Reet &
IR, SR W SR, At W # T A AE
TufE, WgE Yoiaw, el 39 e, Tt =
et WerR &% ¥ v 1 % =% o 569 ] W

wd €, 1 et SR o 3, W o wew ®, wEeH
_uﬁ@z%muwﬁﬁwmﬁ'ﬁl '

T T 8, R @

IHREAUW F ARY T 375 W |/,

HHA HREW, 3¢ afed

No. F. 4/5/2003-HOME (G)/949.—In exercise of the
powers conferred by sub-section (1) of Section 20 of the

" Code of Criminal Procedure, 1973 {2 of l9‘?4), read with the

Governtent of India, Ministry of Heme Affairs, Notification
No. U-11011/2/74-UTL (i) dated the 20th March, 1974; the
Lt. Governor of National Capital Territory of Delhi is pleased

to appoint Shri R. P. Jain, Shri P. K. Gupta and Shri Lotren

Bammyal Joint Registrars of the High Court of Delhi, Delhi
to be an Executive Magistrate in the Metropolitan Area of

- Delhi, till they hold tiie present post'or till further orders,

whichever is earlier.
By Order

and in the name of the Lt. Governor .

of the National Capital Tesritory of Deli,
MUKULKORANGA, Dy. Secy.
m’i?m e T et wirwter
3T
ﬁc—cﬁ 22 %, 2010

B | WL 10 (1067 /% W (T )R Q[/oa/
10582, —T¢ AT, WA TR, Fi ifegeT W T 3w
148(37) T 24 <A, 2008 % G wfsa wwdd 4R
ok Ffufm, 1899 (1899 %1 2) +i U/ 9 H) IU-¥W

) & &ve (&) mmwﬁm‘fmmmg,m

TE &3, el WeR @ gEl UE PrEE M
iy 2R ¥ for Ao el @ we L, 17, Seqeie
TRE Wi, T @ W, 7 few, 7 fech-110062, 20
S o S ST TR 1,56,00,000 TR TRES
Torrait o WE@.20,00,00,001 € 20,15,00,000 ¥, WeR

I GEIF Y T 15,000 (TR WHE TIK) I9A B

TOfEE TR Yo N TIaH IR FR w0 |
OFFICE OF 'IHE CHIEF OONIROIMG REVENUE
AUTHORITY
'ORDERS
Delhi; the 22nd February, 2010

Nao. F. 10(1067)/COS(HQ)/Cons. Duty/08/
10582.—In exercise of the powers conferred by clanse (b)
of sub-section (1) of Section 9 of the Indian Stamp Act,

1899 (No. 2 of 1899)read with the Government of India,.

Ministry of Home Affairs, Notification No. $.0. 148 (E)
dated the 24th January, 2008, the Chief Controlling
Revenue Authority, Delhi hereby directs

that

-~
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Mis. Gateway Rail Freight Limited, 17, Ahluwalia Chambers,
GF, LSC, Pushp Vihar, New Delhi-110062 shall pay a
consolidated stamp duty.of Rs.15,000 (Rs. Fifteen
Thousand} oply on the aggregate vajue of shares of
Rs. 1,50,00,000 for equity share certificates with Distinctive
Nos. 20,00,00,001 t020,15,00,000 to be issued by the said
company.
fewel, 23 Tl 2010

"/ WL 10 (1078 )%, B (TS ), /087
10601.—7F WG, A GGER St s E WL e
148(37) Tt 24 T, 2008 % Tl Wfow AT GHF
e Ui, 1899 (1899 W1 2) &t 4R/ 9 T I9-u
(1) & @8 (&) FR YU ViHTE WA R g, T
Torarl &%, fredh TEm € TE Tora Taas wivsd
- 0 ¥ T Sud wierd waew fa, e ae,
4, T i, ¥ fREil-110008, 30 G feg i A

T 30,80 00 000 q@%sﬁaﬂmﬁﬂﬁqwm
7,70,00,001 ¥ 10,780,000 €, R T TR THF TEF
%9 308,000 (T9 971 TE 2 FA) Haw W Wi

‘ﬁs’.ﬁﬁ Yo P I FEA FO

' Delhi, the 23rd February, 2010
No. F. 10(1078)/COS(HQ)/Cons. Duty/08/
10601.—In exercise of the powers conferred by clause (b)
- of sub-section (1) of Section 9 of the Indian Stamp Act,
1899 (No. 2 of 1899) read with ﬂl_choverrtrnemofIndxa
 Ministry of Home Affairs, Notification No. 8.0. 148 (E)
dated-the 24th January, 2008, the Chief Controlling
- Revenue. Authority, Delbi hereby directs that
M/s. Purearth Infrastructure Limited, Vikrant Tower, 4,

Rajendra Place, New Delii-110008 shali pay a consolidated |

" stamp duty of Rs.3,08,000 (Rs.Three Lac Eight Thousand)

only on the aggregate vaine of shares of Rs. 30,80,00,000

for equity share certificates ‘with Distinctive Nos.
7,70,00,001 to 10,78, 00 000 10 be -issued by ithe sald

company

R A 1) (1035 )/g H. (g@n)m ¥,/08/
10613, % WG, ARG TR, S STgE g WL AL
" 148(37) Tt 24 G, 2008 & WY Wow MAE THE

Yo St 1899 (1899 M 2) HBY UM 9 W II-UN
© (1) @ T () 57 e R w1 T B g, T

Trdw <0 ¥ fir Bred foerd el . f, -2, W U,
il Wi, e, R fKeei-110017, B0 S e 97
TR T 99,00,000 YT % R T ot yue W
10,001 ¥ 10,00,000 ¥, 3¢ TR TS TR Yo ©9C, 9,900
(TR I TR 3y 1) Foe F 0w IR Tew = TR
I O W

No. F. 10(1035)/COS(HQ)/Cons. Duty/68/
10613.—In exescise of the powers conferred by clause ()
of sub-section (1) of Section 9 of the Indian Stamp Act,
189% (No. 2 of 1899)read with-the Government of India,
Ministry of Home Affairs, Notification No. S.0. 1438 (E)

dated the 24tk January, 2008, the Chief Controlling
Revenue Authority, Delhi hereby directs that M/s. Quippo
Energy Private Limited, D-2, Southern Park, 5th Floor, Saket,
New Delhi-110017 shal! pay a consolidated stamp duty of
Rs. 9,900 (Rs. Nine Thousand Nine Hundred) only on the
aggregate value of shares of Rs. 99,00,000 for equity share
certificates with Distinctive Nos. 10,001 to 10,00,000 tobe
issued by the said company.

ﬁ'c_ﬁ'r, 24 T, 2010

® WL 10 (783 )/, W (WS )/A, Y 08/ -
10638.—T% WY, 970 WEW, I% 9. WL
148(R) feaie 24 w7ad, 2008 & ww wfsw wwdra gois
ok ATGHEE, 1899 (1899 = 2) F U 9 F} IY-UR
(1) % @v8 (W) 5 YT Yl S 56 %8 g, T
T &, foreh TR = 71 Tors Trsw wied
a2 ¥ 5 Tod st wHile vex At wee
o, veel whaw, W&, 7@ wK, 6 3R 7, SruwsE T,

-+ feeli-110002, 310 I TEE Tow F w9 4 T

400,000 (T4 <R wrE) S TR T g0 FEEd, 2010
Tt 2010 wr I &t R At farfa= e difahl w
2 TN | T I WAty R TWw TR P gl 9% U
I T YR ® T W TWA R g =R 5
% ST WO 9T W ueR THERe N Wil W

- mﬁlﬁaﬁmﬁmuﬁrm&rﬁaﬁwmﬁw

a?hﬁ |

. "Delhi, the 24th February, 2010

No. F. IOUSJJKCOS(HQ)!CORS Dutyﬂ}&’
10638.—In exercise.of the powers conferred by clause (b}
of sub-section (1) of Section 9 of the Indian Stamp Act,
1899 (No. 2 of 1899)1ead with, the Government of India,
Ministry of Home Affairs, Notification No. S:0. 148 (E)
dated ‘the 24th January, 2008, the Chief Controlling
Reveme Authority, Delhi hereby directs that M/s. Apolie
Munich Health Insurance Company Limited, 1st Floor, B.
K. Roy Court, 6 & 7, Asaf Ali Road, NewDelhi-1 1000251@11
pay a consolidated stamp duty of Rs. 4,00,000 (Rs.four

J.ac) only in advance chargesble on various.policy of -

Insurance to be issued by the said company during the
period February, 2010 to September, 2010 subject to

‘condition that company shall submit a cerfificate issued

by Chartered Accouatant and countersigned by
Authorized Signatory regarding the. utilization of above
said stamp duty paid immediately after completion of above

- said period of afier consumption of above amount.

d WL 10 (1092)/8 W (TR /W, G/08/

j i0643,—11's TARTE, ARG TOHR, i AR H F A
148(3) T 24 9o, 2008 % 9y 93q IRAE THE

Yo afafEm, 1899 (1899 =1 2) 1 4R ¢ & -y
(1) & T (@) TN Y5O Tl o Tai 30 g6, TR

T 49, Reet wer & ger e s wiva

firdy %3 ¥ i o o Ffsew f, 1, Sl T2, gm0
i, SRaws, 7 fewei-110002, TR 0l 5T 98 99



74  DELHIGAZETTE, NATIONAL CAPITAL TERRITORY GOVT.: MARCH 4, 2010 PHALGUNA 13,1931

[Parc IV

T4 izﬁs,om_qﬁﬁﬁm, ffstas, F-vTacEs
e (Fs =y) Frml g wem 01 32,057 901 33 314
£, WM T YEE o o9 1258 (T TE R o
STEIET) HAT ® TAHA Grish T B A 990 FHHA]
N | '

No. F. 10(1092)/COS(HQ)/Cons. Duty/08/

10643.—In exercise of the powers conferred by clause (b

of sub-section (1) of Section 9 of the Indian Stamp Act,
1899 (No. 2 of 1899)read with the Government of India,
Ministry of Home Affairs, Notification No. 8.0. 148 (E)

dated the 24th January, 2088, the Chief Controlling

Revenue Authority, Delhi hereby directs that M/s, Bansal
Credits Iimited, 1, Ansari Road, 2nd Floor, Daryaganj, New
" Delhi-110002 shall pay a consolidated stamp-duty of
Rs. 1,258 (Rs. One Thousand Two Hundred Fifty Eight )
only on the aggregate valueof debentares of Rs.12,58,000
for issue of Secured redeemable Non Convertible
debentures Series ‘Q’ bearing distinctive No. 01,32,057 to
01,33,314 tobe issued by the said company.

®, W10, ( 1097 )/8, W (T )/R, Y /08/
10644,—7% HARTE, ARG TR, T afegew € FL e

148( 1) T 24 VI, 2008 T T WS AR IHw,

o afufram, 1899 (1899 %1 2) Ft 4RI 9 T4-¥R

(1) % =vs (@) 5W vaE wigwdl =1 W w5, v

ity 1 ¥ i dmwt o we & emetees @ St
oiEEs W ., -4 Toe 5, Tt wafime wwea,
¥ o, -1, T feeei-110017, 5 s feg wR o
T 122,35,440 Teg #® Fead vl et yuw den
72,50,001 ¥ 84,73 544 ¥, W TR GHF Tow T
12,236 (392 908 TR A & 2H9) $aw & Tw gHF
YT B PIEA 3E TR RO L

No. F. 10(1097)ICOS(HQ)1Cons Duty/08/
10644.—In exercise of the powers conferred by clause (b)
of sub-section (1) of Section 9 of the Indian Stamp Act,
1899 (No. 2 of 1899) read with the Government of India,

Ministry of Home Affairs; Notification No, S.0. 148 (E)’

dated the 24th January, 2008, the Chief Controlling
Revenue Authority, Delhi hereby directs that M/s. G&T
Qilfield and Offshore Services Private Limited, F4 & 5,
Triveni Commercial Complex, Sheikh Sarai, Phase-I, New
Delhi-110017 shall pay 2 consolidated stamp duty of

. Rs.12;236 (Rs.Twelve Thousand Two Hundred Thirty Six)

only on the aggregate value of shares of Rs. 1,22,35,440 for

- equity share certificates with Distinctive Nos. 72,50,001 to-

84,73,544 to be issued by the said company.

| W 10 (1102 )/g, T, (g@t)fa.' ,./08/ |

10645.—7¢ HAEA, WS WHR, Tt AfugEw 4 = e
148(81) -Teier 24 wrradt, 2008 & w Wi ARG G
e SIFEE, 1899 (1899 H12) H UK 9 F I9-UKT
(1) % ©% (@) §R ¥&U RReE! 1 340 %4 58, T%a

- FRw e € e dad Ao eRfaftn s oL, T-o8,

- dated the 24th January, 2008,
Revenue Authority, Delhi hereby directs that M/s,

wergd sefgam i, SR-1, fweh-110034, g
fy s 9e T 5,00,000 T S e W e
Jord TEA 5,43 823 W 5,48 822 ¥, WA wel R Yo
w9 500 (¢ WY ) Hew ¢ W 1S w©0F & -
T T FEF HOA |

No. F. 10(1102)/COS(HQ)/Cons. Duty/08/
10645 —In exercise of the powers conferred by clause (b)
of sub-section (1) of Section 9 of the Indian Stamip Act,
1899 (No. 2 of 1899) read with the Government of India,
Ministry of Home Affairs, Notification No. 5.0. 148 (E)
the' Chief Controlling

Wellmake Engineering Company Private Limited, A-28,
Mangolpuri Industiral Ared, Phase-Il, New Delhi-110034
shall-pay a conselidated stamp duty of Rs.500 (Rs.five
Hundred ) only on the aggregate value of shares of
Rs.5,00,000 for equity share certificates with Distinctive
Nos. 5,43,823 10 5,48, 822 tobelssuedbyﬁlesaldoompany

- faweh; 25 wed, 2000

|, tm 10 (1100)3; | (g@n )/ .08/
10650,—7€ HACH, WG WK, Tl A(GgET € F I
148(37) 50w 24 waL,.2008 % W vfew Wi gEiF
e SAfu, 1899 (1899 1 2) i ¥ 9 T SU-UW
(1) % &ve (@) 5 ¥ iR = W %@ 5, T
TaHEl 8, ol wER % g v e it
w3 ¥ fe o ol e w e, -1, weta
3,9, JET 4%, ¥ TEeeii~110011, 570 il e wm

AR TR 444,97 970 I ® T ol e 1o

T 07740803 9§ 12,1905 99 §, W evR =t T Yo
TYY 44 498 (FT =ERHAT TN IR W ER) BEd B

'qﬂmwwmwmmmt

ui garer @, e
T T e NuEit @ Rw g,
o R, vy afew (vem=)
Delhi, the 25th February, 2010
No. F. 10(1100)/COS(HQ)/Cons. Duty/68/

* 10650.—Jn exercise of the powers conferred by clause (b)

of sub-section (1} of Section 9 of the indian Stamp Act,
1899 (No. 2 of 1899) read with the Government of India,
Ministry of Home Affairs, Notification No. $.0, 148 (E)
dated the 24th January, 2008, the Chief Controlling
Revenue Authority, Delhi hereby directs' that M/s, Dalkia
India Private Limited, B-1, Marble Arch, 9 Prithviraj Road,
New Delhi-110011 shall pay a consolidated stamp duty of
Rs.44,498 (Rs. Forty Four Thousand Four Hundred Ninety
Eight) only on the aggregate value -of shares of
Rs. 4,44,97,970 for equity share certificates with Distinctive
Nos. 07740803 to 12190599 to be issued by the said
cotmpany.
By Order
Of Chief Controlling Revenue Authority,
Government of National Capital Territory of Delhi,

VINAY KUMAR, Jt. Secy. (Revenue)
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URBAN DEVELOMENT DEPARTMENT
NOTIFICATION
Delbi, the 25th February, 2010

F.No. 7(367)!227!2002/ UD/841.—Whereas a list of 775 Heritage Sites including Heritage Buildings, Heritage
Precincts and Listed Natural Feature Areas prepared by Commissioner, MCD, in the jurisdiction of Municipal Corporation
of Delhi on the advice of Heritage Conservation Committee was published in the newspaper on the 3rd and 4th June, 2001

as a public notice, inviting objections and suggestions from all persons likely to be affected thereby within a period of thirty
- days from the date of publication of the notice;

And whereas copies of the said notice were made available to the public on the 3rd and 4th Junc 2001;

. And whereas all objections and suggestions received in respect of the above mentioned public notice have been
duly considered by the Heritage Conservation Committee constitited by the Govemment of }ndta vide Notification’ No
5.0. 904(E) dated the 6th August, 2004,

And whereas out of the original list of 775 henwge sites mcludmg heritage buildings, hcmagc preclncts and listed
natural feature areas referred to the Heritage Conservation Committee by Municipal Corporation of Delhi, one building /
precinct has not been found suitable for listing by HCC (Annexure-B} and in respect of six bulldmg -/ precmcts MCD'is
providing the required information to HCC for consideration (Annexure-C).

Now, therefore, in exercise of the powers coniferred by Bye-laws 23.1 and 23.5 of Delhi Building Bye-Laws 1983
read with sub-section (21.A) of Section 2 of the Delhi Mumclpal Corporation Act, 1957, the Government herebypubhshes

the following list of 767 Heritage Sites including Hemage Bulld.mgs, Hentage Precincts and Nahwal Feature Areas for
general mformanon (Anncxm-A) .

By Order and in the Name of Lt, Governor of the
‘MNational Capital Territory of Dethi,
B.V. SELVARAJ, Principal Secy.
ANNEXURE- A | ‘
LIST OF. HERITAGE SITES INCLUDING HERITAGE BU'[LDING PRECINCTS

AND NATURAL FEATURE AREAS OF DELHI UNDER THE JURIDXCTION OF '
. MUNICIPAL CORPORATION OF DELHI

'1(A)ZONE -A (WALLED Cl‘I'Y)- (GRADE - 1)

S-No. Building/Precincts Location
1. Idgah West of Paharganj
2. Fatehpuri Masjid " Chandni Chowk
'3 OldDelhi Railway Station S.P. Mukherji Marg
4, Sunchri Masjid | Chandni Chowk
5. Gurudwara Sis Ganj Chandni Chowk
6. 5t Mary's 'Church S. P. Mukherji Marg
7. Gateway of Zinat Maha! Lal Kuan
& LalMandis Chandni Chowk
9. Bridge nsar Lahore Gate, Red Fort- Red Fort
10. Mosque of Ghaziuddin Khan . Ajmeri Gate
1. Anglo- Arabic Public School Ajmeri Gate
12 RehmaniMasjid Ajmeri Gate
13. Holy Trinity Church Turkman Gate
14.  Mosque Shah Gulam Ali Kuncha Mir Hashim, Turkman Gate
15, Dargah Shah Gulam Ali Kuncha Mir Hashim, Turkman Gate
16. Sunehri Masjid lWest of Netaji Subhash Marg, Daryaganj
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S.No. Building/Precincts Location
17.  Shroff Eye Hospital Daryagani
18, City Wall South Darya Ganj Daryagan]
19. Mortelio Tower Daryaganj
20, TownHall Chandni Chowk
21. Coinpany Bagh North of Tewn Halt
22 State Bank of India Chandni Chowk
1(B) ZONE - A(WALLED CFTY) (GRADE-II) -
1. Dispensary Lady Reading Health School ‘Sadar Bazar
2. Outer Gateway Qilo Qadam Sharief Nabi Karimn
3. InnerGate Qila Qadam Sharief Nabi Karim
4. MosqueQila Qadam Sharief QilaQadam Sharief
5. Gateway.of Qadam Sharief Shrine Nabi Karitm
6. Qadam Sharief Shrine Nabi Karin
7. Firoz Sheh's Mosque NabiKarim
© 8. HariMasjid _ Chuna Mandi Pahargani
9. ChitraGupta Temple Pabarganj
10. Mosque 116, Main Bazar Road, Paharganj
1. Mumclpal Cnrporatlon Prlma.ry School ~ Main Bazar Road Paharganj
12, Residence. ' 110, Gali Krishria, Paharganj
13. Residence 104, Gali Krishna, Paharganj
| 14, Tomb Qutab Road
15, Mosque/imambara Qutab Road
16, - Shival.aya New Delhi Railway Station
I7. Mosque  New Dethi Rajlway Sfation
18, Police Station Sadar Bazar
19. Balike Chaman New Dethi Raitway Station
20.  Northern Railway Rest House Cannzught Place '
21, Sarhindi Masjid Lahori Gate
22, Gular Wali Masjid Fatehpuri
23.  Ghazi-Ud-Din’s Mosque Fatehpuri
24.  Mubtasib's Mosque - Farehpuri
25, Gateway Tilak Bazar, Fatehpuri -
26. Masjid Ramizan Shah Fatehpuri -
27, Havei - 6312, Bazar Naya Bans, Fatehpuri
28. Durgz Mandir, Shivalaya Fatehpuri

29. Haugzwali Masjid

30. Tahawwnr Khan's Mosque'

3. Residence

32. St Stephens's Church

33. Dharamshala Rai Sahib Lala Laxmi Narayan

Naya Bans, Fatehpuri

Naya Bans, Fatehpuri

306, Kuncha, Sanjogiram, Naya Bans, Faiehpun
Chandni Chowk

" Church Mission Road, Fatehpuri
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S.No, Building/Precincts Location
34, Bhatrav Mandir ) -Chandni Chowk
35.  Municipal Corporation Primary Girl's School ' Kuncha Ghasiram Chandni Chowk
36.  Gateway 154, Kuncha Ghasiram, Chandni Chowk
37. Namak Haram KiHaveli Kunche Ghasiram Chandni Chowk
38,  Namak Haram KiHaveli - 316, Kuncha Ghasiram Chandni Chowk
39. Gateway 756, KatraNeel, Chendni Chowk
40, Shivalaya Kunniji Maharaj 793, Katra Neel, Chandni Chowk
41, Manakchanda & Visvesvaranath's Shivalaya §77, Katra Neel, Chandni Chowk
‘4. BadaShivalays 701, KatraNeel, Chandni Chowk
43, Residence 574, Katra Nee], Chandni Chowk |
44, Shivalaya Ghantesbwar Mahadev " 598, Katra Neel, Chandni Chowk
45. Residence - 575, Katra Nee], Chandni Chowk
46. Residence 596, Kara Nee], Ghandni Chowk
47, Dhumimal’s Shivalaya 602, Ghanteshwar Matadev, Katra Neel, Chandni Chowk -
48. Pandit Hari Ramji Ka Shivalaya 689, Katra Neel, Chandni Chowk '
49, Dharamshala - 1, Bagh Diwar, Faiehpuri )
S0, - Temple School ‘ Z,Baghf)iiu'ar, Fatehpuri
51, Anz Grmdlays Bmldmg 534, Chandni Chowk
5. Union Bank of India Building _ 628, Chandni Chowk ,
53, OnerrtalBankofCommsweBmldmg 681, Chandni Chowk . ...~ -
54, Gateway to Katra Neel - KatraNeel, Chandoi Chowk -
55.  Lala ChunnaMal's Haveli - Katra Neel, Chandm Chowk _
5. Mirza Ghalib's House 2298, GahQasnnIan,Balhmaran,ChandmChmﬁk
57. Mirza Ghalib's In-Laws House Ballimaran
5§, Mahadev Mandir | $.P. MukherjiMazg
- 590 Pohce Station Chanclm Chowk
60.  Punjab National BankBmldmg 458, Katra Mohan, Chandni Chowik
6l. MCDOffice . Kucha Bagh, Chandni Chowk
62. Hak]m Mihr Ali Shah's Mosquc Gali Kucha Bagh, Chandni Chowk
63. Northbrook Fountain ' Chandni Chowk |
64. Central Baptist Chruch  Chandni Chowk
65. Gujrati Temple - 1739, Dariba Kalan
§. Hardayal Muncipal Public Library Gandhi Ground, Chandni Chowk
- 67 Gateway 2255, Kaudiya Pul, Chandri Chowk
68. Bhagirath Palace Chandni Chowk '
69. FortView Hotel Chandni Chowk
70.  Office Block Bazar Lal Kuan
71.. Gateway : Bazar Lal Kuan
72, Yopmaya Mandir Kuncha SanjeguamBazar,Naya Bazar
73. MCD Dispensary Lal Kuan

852 DG]lo-8
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SI. No. Building/Precincts Location
74. Residence 2154, Mohalia Rodgarar, Lal Kuan
75.  Graves Enclosure of Nawab Iradatmand Khan Mohalla Redgaran, Lal Kuan = -
& Nawab Musayar Khan ’
"76. Gateway Bazar Sikriwalan
7. Siicriwalan's Mosque Bazar Sikriwalan, Hauz Quazi'
78. Masjid Mubarak Begum Bazar Sikriwalan, Hauz Quazi
79. Hanz Quazi Mosque HauzQuaz.l Chowk
80. Gateway Gali Qasim Jan, Ballimaran, Chandni Chowk
81. Residence 2168, Gali Qasim Jan, Ballimaran, Chandni Chowk
82. Haveli _ 2160, Gali Ahata Kale Saheb, Ballimaran, Chandni Chowk
83, Hindustani Dawakhana o Ballimarer, Chandni Chowk
84.  Gateway . . 3639, Chawri Bazar _ I
- 85, ShriDigamber Jain Naya Mandir Opposite 2318, Dharampura
8. Anand Aushadbalya’ Ballimaran, Chandni Chowk
§7.  Shri Agrawal Digambar Jain Fatehpuri
Panchayati Mandir ' , S
88. Residence 2293, Dharampura, Fatehpuri
85 Residence 2218, Dharampura, Fatehpuri
90, Shri Digambar Jair Maru Mandir Gali Hanuman Prasad, Masjid Khajoor, Dharampura
9]. Prakash Nursery School Dha.m:lnpura, Fatehpuri -
92.  Commercial-Cum -R:asrdentlal Bmldmg 114, Gulian Street, Dharampura
93. Residence 1961, Katra Kushal Rai, Kinéri Bazar, Chandni Chowk
94, RamnNath Inder Devi Trust Kinari Bazar, Chandni Chowk
95, Tain Temple Kinari Bazar, Chandni Chowk
- 9%. Naugharana_ Kinéri Bazar, Chandni Chowk
'97. 'Nawab Shahib's Mosque Kinari Bazar, Chandni Chowk .
98, Residence 1514, Kucha-1-Seth, Dariba Kalan, Chandri Chowk
9. ]ain'l‘mple 1541 , Dariba Katan, Chandui Chowk '
100.  Jain Temple 1513, Dariba Kalan, Chandni Chowk
101, Gate to Kuncha-I-Ustad Hemid Krishna Gali, JamaMasjid =~
102. Indraprestha Hindu Girls Senior Jama Masjid
. Secondary School ' :
© 103. Kastirba Zenana Hospital Daryaganj
104. Chatta Agha Jan Masjid - Daryaganj
105. Baoli . © West of A-158, Red Fort
106. Army Barracks Red Fort - _
107.  Guler Wali Mesjid Kuncha-1-Shah Tara, Ajmeri Gate
108. Unchi Masjid Kuncha-I-Shali Tara, Ajmeri Gate
109.  Qabronwali Masjid Kuncha-I-Shah Tara, Ajmeri Gate -
110, Nev Jyoti Public School 939, Kuncha Pati Ratn, Bazar Sitaram
111.




Parr IV] DELHI GAZETTE, NATIONAL CAPITAL TERRITORY GOVT.: MARCH 4. 2010 PHALGUNA 13,1931

101
S.Ne. Building/Precincts Leacation

112.  BadiMasjid Turkman Gate

113. Telion Ka Phatak - Turkman Gate

1i4.  Kalan Masjid * “Turkman Gate

115, LaiDarwaza _ Bazar Sitaram

116. -L.Madan Mashal Lal Ayurvedic Bazar Sitaram

Charitable Dispensary
117.  Haveli - _
118. Haksar Haveli N ot

119. Bhartiya Ba} Sadan‘Society

120, Dharamshala Lala Pyarey Lal
: Madho Ram

121, Amrudwali Masjid
122, Anjuman Masjid
123.  Tomb of Shah Turianan
124. Mosque
125, ShnDlgambarJamMandn'
126: Mas_udDalwall
127.  Dargah Shah Shabir Baksh
128, MaSJldBenwaIl
129. Police Station -
. 130. Residence, DCP, Ccn.tral
131. " HM.DAN. Mlddle Schoo] '
132. Mosque '
133.  Phatak I-IabshKhan
134, Gaieway -
135. Allahabad BankBuilding
136. Gatéway to Kafra Nawab
© 137, Residence A
138, - Mahavir Jain Bhawan
139. Haveli of Ahsanullah Khan
140: Remdence
. 141, Residence
142, Residence
143, Resldence
I(C)ZONE-A(WALLED CITY)(GRADE- m)
. 1. Lady Reading Health School
Kunwari Begam Ka Burj
Enclosure Walls, Qila Qadam Sharief
Tomb
Mosque
‘ Haveli

=L

2549, Churiwalan, Bazar Sitaram

Bazar Sitaram

Bazar Sitaram

Bazar-Sitaram

Bulbuli Khana, Bazar Sitaram

Bazar Sitaram, Chandni Chowk
Mohalla Qabrusta:.{; Turkman Gate,
Bazar Matya Mahal, Near Jama Masjid

_ Delhi Gate
- Kuncha Chetan, Daryaganj =

5051, Netaji Subhash Marg, Daryaganj

- 5052, Netaji Subhash Marg, Daryagan_;

Daryaganj

- Daryaganj
Daryaganj

Hindi Park, Daryaganj
Tilak Bazar, Fatehpuri

Ballimaran, Fatehpuri
' Chandni Chowic

Chandm Chowk

1227, Chandni Chowk

1417, Chandni Chowk .
Bazar Sikriwalan, off Lal Kuan

5012, Phatak Bans, La! Kuan

5051, Bazar, Sikvi Walan

962, Kuncha Pati Ram, Bazar Sitaram
505, , Kuncha Pati Ram, Bazar Sitarara

SadarBazar

‘Qadam Shanef, Nabi Karim
' Qadam Sharief, Nabi Karim

Tail Mill Road, Ram Nager
Chitra Gupta Road, Paharganj, Paharganj

Paharganj

1573, Main Bazar Opposite Hare Krishna Gucst House, -
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S.No. Buil&inngrecincts Location
7. . Bhowani Shankar KiKacheri Fatehpuri Chandni Chowlk
8  Gateway 322, Kuncha Ghasiram, Chandnj Chowk
. Residence 508, Haveli Haider Quli, Chandni Chowk
10 Haveli 507, Haveli Haider-Quli, Chandni Chowk
11. Residence 509, Haveli Haider Quii, Chandni Chowk
12. Residence 499, Havoli Haider Quii, Chandni Chowk
13. Gateway Farash Khana off Bazar Lal Kuan. | _
14, Residence West end of Kinari Bazar, Chandni Chowk -
5. Goteway | " Near Panchayati Jain Manidir .
16. Commercial Building 462?4641,Ajmeri<3_am
'17. Residence 46424649, Ajmeri Gate
18 M.CD. Primary Boys School 290-295, Ajmeri Gate:
19. . Residence - 41404141, GahShahTara,AjmenGate
20, “Residence 4346, Kuncha-1-Pandti, Ajmeri Gate
21, Residence 504, Kuncha Pati Ram, Baza Sitaram |
‘22 Residence 901, Kuncha Pati Ram, Bazar Sitaram
23, Residence 908, Kuncha Pati Ram Near Hauz Qazi
24, Residence 834, Mohalla Imli, Bazar Sitaram - ‘
25.. Municipal Corporation Ayurvedic Dlspensary 1424, Bazar Sitaram
26, Residence 2837, Rehman Building, Bazar Snamm
77.  Tomb Raziya Sultan BulbuliKhana, Turkman Gate
28, Residence 3460, Netaji Subhash Marg, Daryagani
25, Jain Temple & Schoal Daryaganj '
30. Hotel Moti Mahal Netaji Subhash Marg, Daryaganj
3L Commercial Street 8-14, Netaji Subhash Marg,
‘ ' - Daryaganj
32. Residence, Commerciel Biiilding 15-16, Netaji Subhash Marg,
- Daryaganj '
33, Commercial Street 1923, Netaji SubhashMarg,
. : Daryaganj
4.  Street With 14 Buildings 26-40, Netaji Subhash Marg,
' Daryagan]
35. Hindj Park I-Iousmg Area Hindi Park, Darvaganj
36. Residence - Ansari Road, Daryaganj
37, Residence, Dr. Ansari's House 1, Ansari Raod, Daryaganj
38, LalKuan Bazar Lal Kuan
2(A) ZONE-B(KAROLBAGH)(GRADE-])
1 Mughal Tank Kanjhaola
2(B) ZONE-B(KAROLBAGH)(GRADE-1T)
. 1. Shikagarh Jonti Village, I\anjhaola
2. Haveli Jonti VIHage Kanjhaola adjaeent to Shtkargah
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I3: Temple Jonti Village, Kanjhaola
4. Milestone/Memorial Tikri Border, Rohatal Road
5. Ramjas 8.8, School Anand Parbat
6. TibiaCollege New Rohtak Road
7. Residence New Rohtak Road Opposite Tibia College
8 LalMasjid Northern End of Faiz Road, Karol Bagh
' 9. BariMasjid T Bara Hindu Rao :
10. MCDCo-EdSchool Rani Jhansi Road, Bara Hindu Rao
1l. MCD Dispensary * Bara Hindu Rao
12. ShidionKi Masjid Karol Bagh
2(C) ZONE-B(KAROLBAGH)(GRADE-II) |
L Well o Jonti Viliage, Kanjhaola
2 Shivalaya Jonti Viliage, Kanjhaola.
'3(A) ZONE-C(GRADEJ) | _
L Tank , Kuraini Vilage, Narela
2 _'Coronation Memorial Kingsway Camp' :
3. Faculty of Arts Delhi University
" 4 Delhi University Office Deihi- University
5 GwyerHall =~ . . Delbi Unjvetsity
6. St Stephen's College " Dethi Un;i\.r-cr_sity
7 Chapel ' St. Stephen College .
8  Old Secretariat Civil Line
- 6. . 1.P.College for Women Civil Line
10. Defence Science Cenire Ring Road, Vidhan Sadha
11. National Instifute of Communicable Diseases. Civil Line '
12 Metbodist Chruch Tis Hazari
13. Queen Mary's School Tis Hazari
4. Delhi United Christian Sr. Sec. School - Civil Line
15. CambridgeBrotherhood 7, Coutt Lae, Civil Line
16, Hotel Oberoi Maidens Shamnath Marg, Civil Line
7. . Exchange Store Sharanath Marg, Civil Line
18- Maharaja Agrasen Park. Boulevard Road
19, Madarsa Amima Islama Arabad Bara Bazar, Kashmere Gate
20. Office of the Election Commission Kashmere Gate
21,  Office of Northern Railways Kashmere Gate
2. 8t James Church Kashmere Gate
23.  Skinmer Family's Cemetery St. James Chruch Compound, Kashmere Gaté
24.  Post Office Near Railway Bridgc,Kashmere Gate
3(B) 7ZONE-C (GRADE) - |
i. Wall Mosque Kirraini Village, Narela
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S.Ne. Building/Precincts Location _
2. Memorial Azadpur Market, G.T. Road
3. Coronation Park Kingsway Camp
4. Embankment Majnu Ka Tila
5. Ammunition Store Mall Road, Civil Line
6. Ammunition Store Mall Road, Civil Line -
7. Ammunition Store Brig 8.K. Majumdar Marg, Mall Road, Civil Line
8. Pathan Ki Masjid Mall Road, Civil Line
9 Mosqué . G.T. Road, Op. State Bank Colony, Delni-7
10. Gateway of Mahaldar Khan’s Garden G.T.Road
W, Gateway G.T.Road
12, Prmclpal’s Residence . 5t. Stephen Colicge
13. MeenaDeviJ mdal Medical Instmme & Rasearch Centre Civii Line
14. . Mosque of Shah Wajid Roshanara Garden-
15. MCD Primary School Roshatiara Garden
16. Dharamshala SubziMandi .
17. MCD Primary School ‘Roshanara Road
18. Principal's Residence Queen Mary’s School, Tis I—Iazan
19, Mosque ' ' -Tis Hazari
20. St Stephen' s Hospxtal * Tis Hazari
2l. St Stephen’s Hospital Chapel " TisHazari .
22, Residence 10, Under FEll R4, Civil Line
23, Teacher's Hostel - 21, Rajniwas Marg, Civil Line
24 BM Gange Girl’s School Rajniwas Marg, Civil Line |
25, Chapel _ 19, Rajniwas Marg, Civil Line
26. - Paulas Sadan 15, RmmwasMarg, Civil Line -
27 St Xavier's School 4, Rajniwas Marg, Civil Liné
28, Butler Memorial Giris School Boulevard Road '
29, Residence : * North East of St. Stcphen Hospltal, Boulevard Road
30. St Stephen’s Community Centre Rajpur Road
3L St Anne’s School ' Rajpur Road
32. ShiaMasjid Mori Gate
33.  Suiwali Masjid _ Mori Gate
34, Ghulam Nabi’s Mosque Mori Gate
35. Burhye’s Mosqué Mori Gate
3%. Gulerwali Masjid 117/1 Ganda Nala, Ram Bazar
37. Iarnég Skinner’s House Kashmere Gate
38, Badm Din’s Grave Gali Panja, Kashmere Gate
39. i{esidence Opposite Shop No. 1242:*05 Chotta Bazar,
"Kashmere Gate ,
40. N.CC.Office

Kashmere Gate
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S.No. Bﬁilding/Precincts ' Location
41, Residence Behind Bara Bazar, Lala Sultan Singh Estate,
. ) Kashmere Gate
42, Schootl : East of Sultan Singh’s Residence, Kashmere Gate
4. LalMagjid | Kashmere Gate
44. Colonnaded Building MCD Office, Kashmere Gate
45, Ayurvedic Dispensary Kashmere Gate
46. Hamid Ali Khan's Mosque _ "Kashmere Gate
47.  Kucheri Court for Traffic Offences » Kashmere Gate
48" Water Bastion ' ISBT, Kashmere Gate
| 4. NCCOffice " “Traffic Court, Kashmere Gate
50. Gallows Bastion Kashmere Gate
51, St Jamés Annexe Knshmgréﬁéte
52.  Delhi Collcgé of Engineering - KashmereGate =
53. Arbhaeologic‘al Museum -« ) 'KashmereGate
54.  Delhi Institute of Technology Kashmere Gate
55. ConnnemoratwcColumn LothamR.oad Nea.rPost Office
56. Nigam Bodh Ghat Kashmere Gate ,
.51, Northern Railway Officers Rest House Mukherjee Road
© 58.  Nili Chhatri Temple Yamuna Bazar
3(C) ZONES—C(GRADE-TD)
1. -Colonial Building - ‘Engineers Offico, BngS K. Magumdar Marg,
. Civil Line
2. Guard House Hindu College, Delhi Unn-'emty
3, Residential Building Sarvodya Vidhyalayd, Roshanara Gardcn
" 4 Hindu Rao Hospital Civil Line -
5. Residence 8, Under Hilj Rd. Civil Line
6. Residence 19, Rajuiwas Marg, Givil Line
7. Residence Boulevard Road '
8. Residence Comth,Rajpurkoad.
9. Residence 17, Sham Nath Marg
i0. Capal Rest House Qudsia Bagh
1L Hamilton Road School Hamilton Road, Mori Gate
12. Dargah Panja Sharif Gali Panja, Chotta Bazar, Kashmere Gate
i3, Bengali Club Kashmere Gaté
14.  Kashmere Gate Market Kashmere Gate
15. Creular Baradari MCD Office, Kashmiere Gate
"16. Lothian Bridge Mukherjes Road, North of Red Fort
7. Jait Salimgarh Fort |
18, Mueseum Salimgarh Fort
19. Ammuaition Room Salimgarh Fort
20, Market Club Road of Boulevard Road
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'S. No,

Building/Precincts

Location

4(A)ZONE-D (NEW DELHI) (GRADE - 1)

1

R A U T

Gateway . : -

Mirza Ghalib’s Tomb
Tomb

Mosque

Tomb.of Sayyed Yasin -
Gumti of Shaikh Ali
Gateway

4(B)ZONE-D(NEWDELHI) (GRADE-ITy

BWoer Mo b s e

B L Ny S
DL REBR =S

SRREERRERBEREBE R

Lok Nayak J ayaparkash Narayan Hospital

Lok Nayak Hospital Administrative Block
. Mosque Mehndiyan ’

Nursery Mosque
Chaunsath Khamba
Dargah

 Jamiat Ulama Hind Masjid

Tomb of Shaikh Muhammad Sahib

‘Mosque

Azimganz Sarai

Do Siriya Gumbad

Tomb -

Gateway

Gateway o .
Khani-E-Duaran Khan' s Mosquc ;
Tomb

Chini Ka Burj

Tomb of Bai Kodaldai

Arcaded Building

- Gateway to inner Enclosure of Dargah

Enclosure of Nawab Mustafa Khen
Jamaat Khana Mosque =

Tomb )

Dalan of Mirdha Khan -

Langar Khana _

Eastern Gateway of Dargah _
Gateway of the House of Mirza Jahangir

' Bari Ka Gumbad

Well

_ West of Nizarmuddin \f_il_ia_ge
~ Nizamuddin Village

On the main entry from Mathura Road,
Nizamuddio Village -

Nizamuddin Village
South of D.P.S. Mathura Road
Sunder Nursery, Nizamuddin

Mathura Road, Nizamuddin

Defence Colony
Defence Colony

Jawahar Lal Nehru Marg -
Jawahar Lal Nehru Marg

Near Maulzna Azad Medical College

North of Mautana Azad Medical Collége

West of Maulana Azad Medical College

. West of Maulana Azad Medical College

Bhadur Shah Zafar Marg
South of Vikas Marg
South of Vikas Marg

' Purana Qxia Mathura Wiarg

National Zoological Park, SundcrNagar

* Nizamuddin Village

Nizamuddin Village

Nizamuddm Village

North-West Comer o"”Baoh Nimmuddm Vlllage
Nizamuddin Village

Nizanmiddin Village

Nizamuddin Village

Nizamuddin Village

Dargah Complex, Nizarauddin

Dargah Complex, Nizamuddin |

Dargzh Complex, Nizamuddin

Dargah Complex, Nizamuddin

Dargah Complex, Nizamuddin

Dargah Complex, Nizamuddin

Dargah Complex, Nizarnuddin

East of Argah Khan Tomb Complex .
East of Chaunsath Khmbha, Nizamuddin
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S.No. Building/Precincts Location
31 Gateway North-west of Chaunsath Khmbha
32, Kali Masjid Nizamuddin Village
3. Gateway of Inner Kot Nizamuddin Village
34 Bastion of Inner Kot Nizamuddin Village
35. Tomb of Khan-]-Jahan Tilangani - Nizamuddin Village
36.  Wall of Inner Kot : Nizamuddin Village
37.  Shiv Mandir 'G’ Block, Nizamuddin West _
38.  Chakarwali Masjid ‘ At the intersection of Eodi Road and Mathura Road
39. Tomb . Northem Side of Humayuns Tomb
40. Gateway Nizamuddin Bast Mathiura Road
41. Baoli& Well North of Mubarak Shah's Tomb, -

Kotla Mubarakpur, South Ext.

4. South Gate of Kotla Mubarakpur
4. Gumbi -~
44. Bridge )
" 45, St.Paul's Cathedral
46. Mosque |
47.  MCD Office
48. Shivalaya
4. Gateway ofTempIe i
50. - Domed Buiiding
5. *Tomb of Kale Khan
52, Tomb of Rasti
53. Mosque of Basti
4(C)230NE-D(NEWDELBI)(GRADE )
Enclosure
Memorial
Matka Pir
Tomb
Mosque
Tomb.
‘Northern Gateway of Dargah Complex -
Dalen of tqad Khan o
Majlis Khana -
Residential

RN N A

e s Mo

—_
o

11 Gateway leading to the Tomb of Aigan Khan
12. Dalans
13.  Wall Mosque
14, Well
TI5. Well

South of Mubarak Shahis Tomb, Kotla Mubarskpur
South of Chaupal, Village Kotla Mubarakpur

North West Bdge of Kotia Mubarakpur

Hospital Marg, Bhogal

Masjid Road, Bhogal

Jal Vihar Shiv Mandir Marg, Lajpat Nagar

 Fal Vihar Shiv Mandir Marg, Lajpat Nagar
Kilokri Village | '
.. Kilokxi Village

Sarai Kale Khan -
Df_zfenée Colony

. Defence Colony

West of Maulana Azad Medical: College

Maulanz Azad Medical College

Mathura Road, South West Corner of Pragatx Maidan
Delhi Zoo, Mathura Road

Lal Bahadur Shasf:ri_ Marg

North of Lal Mabal, Nizamuddin Village

-Nizzamuddn
~ Dargah Complex, Nizamuddin

Dargah Complex, Nizamuddin

Nizamuddin Vlltage at the Eastcrn Gateway of
Dargah Complex

Nizamuddin Village

AtgahKhan Tomb Complex

South of D.P.S. Mathura Road

Humayuns Tomb Complex -

Sunder Nursery, Nizamoddin

852 DG|1o~1o



file:///o-/o

108 DELH GAZET TE, NATIONALCAPITAL TERRITORY GOVT.: MARCH 4, 2010 PHALGUNA 13,1931 [Par IV
S.No. Building/Precincts Locaiion

16.  Grave Platform East of Bhartiyam, North of Square Tomb

17.  Chilla Nizamuddin North of Humayuns Tomb '

18.  Western Gateway Kotia Mubarakpur, South Ext.

[9. Residence East of Mubarak Shabh's Tomb,

5(A) ZONE - F(GRADE- )

R N T N Y P S

10.

17.

m . _
BRruRERBEBB S

60 -1 On.th A U R e

Qasai WalaGumbad
Mosque
Bara lao Ka Gumbad
Domed Building
Guméi :

" Hauz Khas Tank

* idgah

Barah Khamba
Gateway
Tomb

Tomb

Tomb

Torr{B

Tomb

Tomb

. Mahavir lerary

Kos Minar

Baoli

Kos Minar ' _
Central Gateway

Shahi Masjid
Southern Gateway:
Kos Minar .

Anang Tal

Jharna

Colonade _
ZONE- F(GRADE Il)
Temple

Two Temple

Gateway -

Tomb

Baoli _

Tomb Known A5 Baradari
Mosqﬁe '
Garden Wall

Kotla Mubaralkpur, South Ext.

Vasnat Vihar

Muradabad Pahari, Vasant Vibar
Vasnat Vihar

Mohammadpur Village
Humayunpur Village

Distt. Park, Safdarjung Enctave

-Hanz Xhas Village
Gréen Park

Masjid Moth
GautamNagar

~ Zamroodpur Village 0ppos1te

LSR College

Zamroodpur Village

Zamroodpur Village behind Chaupal
Near H. No. 88 Zamroodpur Village

_ N-Block, GK 1
. Mathura Road

Press Enclave

Mathura Road, Badarpur Sarai
Badarpur Sarai =~

Badarpur’ Saral

Badarpur Sarai

Delhi-Haryana Border, Mathura Road
Lalkot Excavations

Ward-8, Mehrauli

DDA Park, Mebrauli

NH. 8 Naval Area, Rao Tula Ram Marg
Rao Tula Ram Marg

CAMS Co_mplex, Army Cantonment

Vasant Vihar
Vasant Vihar

Vasant Vihar

Basant Lok Mkt., Vasant Vihar | .-
Vasant Vihar
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S. No. Building/Precincts Location
9  Wall Mosque Sector-5, R. K. Puram
10  Wall Mosque Govt. 8t. Sec. School, Sector-§, R. K., Puram
11 Mosque Sector-5, R. K. Puram, Adjacent to Shopping Area
D Residence 214, Village, Munirka
13 Malik Munirka Mosque 117, Village, Munirka
4 Mosque Between Sector-3 & Sector-4, R. K. Puram
15 Mosque of Haji Langa Sector-3, R K. Puram
16 Hajilanga Gumbad- Mumirka -
17 Tomb " * Mohmmadpur Viltage
18 Maluk Chand Ka Grimbad - Humayunpur Village
¥ Dalan Humayunpur Village

" 20 Tuet Hauz Khas Village
21 Plinth Deet Park, Hauz Khas Village
2 Mosque DeerPark, Hauz KhasViIiage

"3 KaliGumoti Deer Park, Hauz Khas Village
24 Wall Mosque | Dechark,HémKhas'Vﬂlagc

25 Tubfewala Gumbad Deer Park, Hauz Khas Village
2%  Enclosure Wall of Kharera Village Aurobindo Marg, Green Park
27 Mosque . Khbarera Village ' . _-

28 Mosque of Darwesh Shah .. DDA Park opposite Gulmohar Park
2 Bulbulki Sirifort Residential Complex, Sirifort
30 Baradari Shahpur Jat Village
31 Gateway Kalkaji Mandir

% Kalks Mandir Kalla
33 Dharamshalta Kalaji Mandir, Kalkaji

34 Bund - Mahipalpur Viltage
35 Mshal * Mahipalpur Village Near Vasant Kunj
36 Ruins Sector-C, Pkt.-9, Vasant Kunj -
37 Eaciosure Wall Vasant Kunj
3% Tomb Katwari Sarai Village
39 Dalan Katwari Sarai Village
40 Khangah Sarvpriya Vihar
4 Mosque KaluSarai Village
4  Chaupal Kalu Sarai Villapge
43 Gateway of Mbsque Adhchini Village
4 Masque Adhchini Village _
45 Wall Musﬁuc Lal Gumbad Complex, Malviya Nagar
46  Wall Mosque '~ Lal Gumbad Complex, Malviya Nagar
47 Mahal Sarai Shahji, Malviya Nagar
48 Mosque Sarai Shahji, Malviya Nagar
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Tomb of Shaikh Haidar

S.No. Building/Precincts Location -
49  Enclosure Sarai Shahji, Malviya Nagar
50 Enclosure Sheikh Sarai Phase-1 '
51 Dukh Bhanjan Gurudwara Sheikh Sarai Phase-I
2 Kharbuze Ka Gumbad Sheikh Sarai Phase-1
53 Tomb of Shaiih Alauddin Sheikh Sarai Phase-I
54 Tomb Savitri Nagar, Sheikh Sara Phase- ]
55 Tomb of Shaikh Shalahuddin Sheikh Sarai Phase- [
5% Mosque Sheikh Sarai Phase-]
57 Tomb Noth West of Savitri Nagar Sheikh Sara Phase-]
58 Mosque Khirki Village
59 Mosque North of Khirki Village towards Malmya Nagar
60" Tomb of Shaikh Usman Saiyah Khirk Village
6L - lalGumbad-ll Panchsheel Eaclave
@. Madm Zeenatul Panchshesl Enclave
63. Northern Gateway of Chiiragh Delhi  Chiragh Delhi Village
64. Circular Bastionand Chatiri Chiragh Delhi Village
65. Eastern Gateway and Walls of Chiragh Delhi Chiragh Delhi
66. Southern Gateway and Walls of Chiragh Delhi Chiragh Deihi
67. Western Gateway of Chiragh Delhi Chiragh Delhi
68. * Eastern Gateway of Intiér Enclosure Chiragh Delhi.
9. Tomb of Roshan Chiragh Delhi Chiragh Delhi
70. - Mosque of Farukhsiyar ' Chiragh Delhi
71. Tomb - Dargah Complex, Chiragh Delhi
72.  Tomb of Shaikh Zamudd.m Dargah Complex Cthagh Delhi
~ 73.  Tomb of the Grand Daughter of Shalkh Chiragh Delhi -
Farid Shakarganj L : )
" 74. Mosque . - Dargah Compléx, Chiragh Delhi -
75. MahfilKhana Dargah Complex, Chiragh Delhi
7% Tomb Dargah Complex, Chiragh Delhi '
71. Tomb South east corner, Dargah Complex, Ch1ragh DC]hl
78. Pahar Chiragh Delhi
79. Gateway Near H. No. 344, Chiragh Delhi
80. Tomb South of F-183, Chiragh Delhi Village
81. Tomb of Haji Khanam Near H. No. 344, Chiragh Delhi
8. Jain Temple ‘Near H. No. 341, Chiragh Delhi
83. Hanuwman Temple Chiragh Delhi Village
84, Tomb South of Lado Sarai near M, B, Rcad Mchrauh-
Mahlpalpur Road intersection '
.85, Tomb Near the Indo Carper showroom, Lado Sarai
86. Mosque Lado sarai
87. M.B. Road
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5.No. Building/Precincts Location
88. Tomb-Kala Gumbad Tughlagabad Institutional Area
8. Well Tughlagabad Imstitutional Area
%0. Embankment Tughlagabad Fort
91. Northern Gateway Badarpur Sarai
92, Qutub Rest House Mehrauli
93. “The Farmhouse Restaurait Mehrauli
94,  Metcalfe's Folly 1,2 Qutub Cornplex, Mehrauli
_95. " Colonial Building -Mehraull ‘
9. Mosqgue ~ Opposite Qumb Complex., Mcﬂrauh
97. Chaumukha Darwaza Mehrauli
. 98. Residence - " Near Qutub-Bus Smnd, Wardl, Mehrauh
9. MOSque of Wafati: Shah Mehraulj
100. Mehrauii Pubhc Library Mehrauli
© 101. Haveli Ward-1, Mehrauli
102. - Residence Near Gateway of Jog Maya Tcmple Ward—[, Meh.rauh
103. Residence 10/6, Ward-l, Mebrauli -
104, Baradari at Jog Maya Temple . 10/4, Ward-I, Mehrauli '
105. - Pry. School ‘Ward-], Mehrauli
106. Residence _ 10/8, Jog Maya Temple, Mehraili
107. 'St. Jobw's Church Complex ~ Mehrauli
108. - Mosque of Quazian Near Mehraulj
109. * Pry. Health Centre Mehrauli
110. M.C.D. House Tax Office and Ward-I, Mehrauli
Vocational Training Center I
111.  Wall Mosque Ward-I, Mehrauli
112. Gateway 1081, Ward-1, Mehrauli ‘
113 Residence "1018, Ward-I, Mehrauli
114, Original Gateway of Dargah Sharif Ward-1, Melrauli
115, Noori Masjid 965, Ward-7, Mebrauli
116. Dilkusha Mosque | Mebrauli .
117. Residence 324, Ward-4, Mehrauli
118. Residence’ 299, Ward-4, Mehrauli
119. Residence 300, Ward-4, Mehrauli
120. Residence 292, Ward-4, Mehrauli
121. Residential Street 431-436, Ward-3, Mehrauli
12. Residence 260, Ward-2, Mehrauli
- 123. Residence Gateway of Mohalla 450, Ward-3, Mehrauli
124. Residence : 341, Ward-4, Mehrauli
125. Residence 254, Ward-4, Mehrauli
126, Residence 359, Ward-4, Mehrauli
Residence 535, Ward-5, Mehrauli
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128. Chowk Ward-5, Mehrauli
129. Residence 554, Ward-5, Metrauli
130. Residence 646, Ward-5, Mehrauli
131.  Residence 515, Ward-5, Mehrauli -
132.  Shops-Cum-Residence 494, Ward-6, Mehrauli
133.  Gateway 936, Ward-7, Mehrauli
134.  Residence 435, Ward-6, Mehraili
135. Commercial-Cum-Residential Street 819—828, 841, Ward-6, Mehrauli
136. HazJamal-Ud Din building $77, Ward-6, Mehrauli
137.  Hijron Ka Khangah Ward-6, Mehrauli
'138.  Shop~cum-Residence - 848, Ward-8, Mebrauli
139.  Veterinary Clinic 882, Ward-6, Mehrauti
140. . Tomb - _  Near 12-B/1, Mehraul
141. Dargah of Hazrat Sheikh AbduIHaq . Mehrauli
Muhaddis Dahivi . o
142, Dalan Adjacent to Grave of Sayyid . Mehrauli .-
leazMuhammad T :
143. Naalbandon-Ki-Masjid Mehraui
144, Sarai of Shaikh Inayatullah $93, Ward-8, Mehrauli
145. Tomb | 892, Ward-8, Mehrauli
146. Hauz)-Shamsi Ward-8, Mehrauli
147, Two Mosques ‘Ward-8, Mehrauli
148.  Tomb Ward-R, Mehrauli
149.  Auliya Masjid ~Ward-8, Mehrauli
150. Mosque of Maulana Jamah Ward-R, Mehrauli
151. ‘Mosque & Tomb Ward-8, Mehrauli
152. Mosque Ward-8, Mehrauli
153. Mosque ' ~ Ward-8, Mehrauli
154. Tomb&M.osque of Makhdum Samanddin Ward-g, Mehrauti
155. Gateway/Tomb - Near gate of Dargah of Qutub Sahib, Mehrauli
156. Northern Gateway ofDargah of Qutub Sahlb Mehrauli
157.  Dargah & Mazar of Shaika Baba Mehrauli
‘158, Gateway of Maulana Fakhruddin Mehrauli
159. Residencé | " Dargah of Qutub Sahib, Mehrauli
160. Mosque Dargah of Qutub Sakhib, Mehrauli -
161. Grave & Mosque of Motamad Khan Darga.h of Qutub Sahib, Mehrauii
162. Tomb of Maulana Fakhruddin Dargah of Qutub Sahib, Mehrauli
163.  First Gateway of Farrukhsiyar Dargah of Qutub Sahib, Mehrauli
164. Inner Gateway of Farrukhisiyar Dargah of Quinb Sahib, Mehrauli
165. Dargaki of Khawaja Queubuddin Bakhtiar Kaki Dargah of Quiub Sahib, Mehrauli
166.

Tomb of Khwaja Abdul Aziz Bastami

Dargah of Qutub Sahib, Mehrauli
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167. Mazar of Hazrat Qazi Hameeduddin Nagauri Dargah of Qutub Sahib, Mehraul;
168. Mosque & Grave of Zabita Khan Dargah of Quiub Sahib, Mehrauii
169. Mosque of Qutub Sahib Dargah of Qutub Sahib, Mehrauti
176. Baoli of Qutab Sahib Dargah of Qutub Sahib, Mehraufi
171. MajlisKhana Dargah of Qutub Saitib, Mehrauli
i72. Graveyard Dargah of Qutub Sahib, Mehrauli
173 Gateway _ Dargah of Qutub Sahib, Mehrauli
174.  Grave of Murad Bakbt . Dargah of Qutub Sahib, Mehrauli
175. Tomb ' Dargeh of Quiub Sahib, Mehrat
176, Entrance Gateway - Dargak of Qumb' Sahib, Mehrauli
177. Gateway Dargah of Qutub Sahib, Mehrauli
178.  Walled Garden Ward-, Mehrauli
179.  Tomb Enclosure. Ward-7, Mehrauli
180, " Tomb Ward-7, Mehranli
181,  Tomb of Shaikh Sulaiman " Ward-7, Mehrauli
12. Tomb | ' Ward-7, Mebrauli
183, Gateway Ward-7, Mehrauli
184, Gateway 1003, Ward-7, Metwanii
185. Metcalfe’s Boathouse DDA Park, Mehrauli
186. Tomb DDA Park, Mebrauli
. 187. - Tomb - DDA Park, Mehrauti
188. Mosque DDA Park, Mehirauli
189. . Mosgue DDA Park, Mebrauli
190.  Walled Enclosure " ‘DDA Park, Mehrauti
19]. Two Arched Dalans - DDA Park, Mehrauli
192. Mosque DDA Park, Mehrauli
-193.  Mosquie & Tomb DDA Park, Mehrauli
194. Mosque DDA Park, Mehrauli
- 195 Mosque DDA Park, Mehrauii
196.. Mosque DDA Park, Mchrauli
197. Enclosure DDA Park, Mehrauli
198: Canopy . DDA Park, Mehrauli
199. Walled Mosque DDA Park, Mehrauli _
200. Ruins Balban’s Tomb, Mehrauli
201, Tomb DDA Park, Mehrauli
202. Dalan DDA Park, Mehrauli
" 203. Tomb Enclosure DDA Park, Mehrauii
204.  Tomb of Khan Shahid DDA Park, Mehraufi
205. Stables DDA Park, Mehrauli
206. DDA Park, Mehrauli
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207 Arched Dalan DDA Park, Mehrauli
208, Tomb | . DDA Park, Méhrauli
200,  Mosque of Maulana Majduddin DDA Park, Mehrauli
210. Gutard Houses DDA Park, Mehrauli-
211. Domed Building DDA Park, Mehrauli
212, Ashoka Mission DDA Park, Mehrauli
213. Baghichi Ki Masjid DDA Park, Mehrauli
214, M oéque . Ladha Sarai, Mehraui
215.  Plinth of Wall Mosque DDA Park, Mehranli
216, Takya of Kamli Shah Ladha Sarai, Mehraui o
217. Gate“fay. Bordering Competent Automoblies Workshop, Mehyauli
218. Mosque & Domed Bulldmg Near the entraice of DDA Picnic Huts, Mehrauh
- 219. Mosque Ward 8, Mehrauli
220. ' Chihaltan Chihalman DDA Park, Mehrauli
21, Tomb " DDA Park, Mehrauli
222, Sohan Burj DDA Park, Mehrauli -
223, Mosque & Domed Gateway - DDA Park, Mehrauli -
224 Miosque DDA Park, Mebrauli :
. 5. 1dgah Melirauli - !
226, Tomb _ Rear of Idgah, Mehranli
227.  Tomb of Shaikh Shihabuddin Near Idgah, Mehrauli
228 Mosque ' At the intersection of MB Rd. & Aurobindo Marg.
229. - Metcalfe's Folly 3 Mehvrauli, Mahipal Pur Road '
230. Baoli - DDA Park Behind Abinsa SthaI,Mahlpalpur Road,
o _ _ Mehrauh
231, Dadabari Jain Mandir Meéhrauli .
23 Saubate Tomb Kishangarh Pahari, Mehraui
233. Mosque Kishangarh, Pahaﬁ, Mebranli
234. Wall Mosque Kishangarh Pabari, Mehrauli
. 235, Embankment Sultappur
236. Baoli Kamal Nath’s Farm, Sulanpur
237.  Unnamed Ward- 8, Mehrauli _
238, . Unknown Structure DDA Park, Mehranti . *
239, Building Unknowq . DDA Park, Mehrauli
5.(C)  ZONE—F(GRADE-II)
. Tomb Rao TulaRamMarg 7,
2 Mosque South of DTC Depbt;Vasant Vihar
3. Gateway Sector-3, RK. Puram
"4 Tomb ‘Sector3, RK. Puram .
- 5 Tomb Adjoining Tin Burji, Mohammadpur Vlllage
6. Well Humayunpur Vl]lage
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S.No Location
7, Munda Guinbad Distt. Park, Hauz Khas
8 Well F-Block, Green Park
9.  Structure (Linknown) West of Auroi:uiudo Marcet, Green Park
10. Bridge Seuth West of Entrance to Sirifort Residential Complex
Il Building (Unknown) Bast of Moth KiMasjid, Village Masjid Moth
12. Tomb NearL.S.R. College '
13, Gateway Lala Lajpat Rai Marg
4. Ruins Mahipalpur Vill.
15. Ruins Vasant Kunj
16. Gateway " Adhchini Village _
17.  Wall Mosque | La} Gumbad Complex, Malviya Nagar
18, ‘Wall Mosque - Lal GumbadComplex, Malviyaﬁagar
19.  Wall Mosque Lal Guimbad Complex, Malv:yaNagar
20. Tomb Sheikh Sarai, Phase-]
21. Mosque Sheikh Sarai, Phase-
2. Tomb Sheiily Sarai, Phase-1 |
23 Majlis Khana Shefkh Sarai, Phase-I - , -
.24, An Enclosure ' ChireliDelhi i
25, MajlisKhana . Chiragh Delhi
26. Grave Enclosure - ChiraghDelhi
27. -Gateway  Chitagh Dethi - .
28 Tumet - NearHNo. 344, Chiragh Delni:
20. Restdence On the Main Ceatral Street, Saidul Ajmb Vllia.ge
30, Plinth of Mosque * Saidul Ajaib Village
3L Plinth And Well " Taughlagabad, Fort
32.  Temple of Jog Maya Ward-1, Mehrapli
33.  Priest’s Residence Jog MayaTcmple Ward-1, Mehrauli
3. Residence : © 6653, Ward-l, Mehrauli
35.  Prachin Sidh Shri Hanuman Mandir Mehrauli
3.. Residence 994, Ward-7, Mehrauli
7 Well Ward-4, Mehrauli
38. Residence 445, Ward-3,Mehiraui
39, Residence 667, Ward-5, Mebrauti
40, Chaupal Ward-6, Mehrauli
41 Sarai Wali Masjid Ward-7, Mehrauli
42.  Shops Cum Residence 796, Ward-6, Mehrauli
43, Gateway Leading to Residential Cluster : sdz, Ward-6, Mehrauli
4. Residence | 813, Ward-6, Mebrauli
45.  Residence Behind 877, Ward-7, Mehrauli
46. Géteway Ward;s, Mehrauli

&s2Ds|lo -
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47.  KaliChand Building 895, Ward-8, Mehrauli
48, Mosque Ward-6, Mehrauli
49, Godown Ward-6, Mehrauli
50. Pankhe Wali Mosque DDA Park, Mehrauli
51" Gultashi Wali Masjid Dargah of Qutub Sahib, Mehrauli
57 House of Mirza Babar Ward-§, Mehrauli '
3. Gateposts DDA Park, Mebrauli
s, well DDA Park, Mehrauli
5. Well DDA Park, Mebrauli
56.  Arched Dalan DDA Park, Mehrauli
57.  'WallMosque " DDA Park, Mehrauli
8. Tomb 7. DDA Park, Mehrauli
5. Wall DDA Park, Mehraii
6. Tomb DDA Park, Mebraufi
6l Mosque “DDA Park, Mehrauli
.62 Enclosure DDAPark,Mehrauli
63. Plinth of Mosque DDA Park, Mehrauli
64. - Platform ‘Bast of Tonib 6f Shaikh Shihabuddin Mehrauli
65." Chillageh Mehrauli __
66. RuinofArch Andheria Mode, Mehrauli
67. 'Enéldsure Walls KishangathﬁhariMehrauli
8. Gateway . Kishangarh Pahari Mehrauli
69, Enclosure Kishangarh Pehari Mehrauli
70.  Ruins - Kishangarh Pahari Mehrauli
6(A) ZONE-G(GRADE) -
1. Tomb of Rana Sahib Eastof Najafgarh - -~
2 Minar | Hastsal Village, West of Vikaspuri & North of Uttam
. - Nagar .
6(B) ZONE-G(GARDE-T)
I.  Delhi Gate, Najafgarh Najafgarh
3 Residential Cum Commercial Najafiarh Main Street, West of Delhi Gate
3. Residential Cum Cormercial Najafgarh
4. Dhannshala Near Temple Chowk, Najafgarh
5. Residence Najafgath Adj. to Arya Smaj Mandir
6 Well Police Station, Najafgarh
7. Mosque Police Station Compound, Najafgarh
8. 'Haveli " Mitraon Village, West of Najafgarh
9 Domed Chatiri _ - Mitraon Village, West of Najafearh
Samadhi Of Mitra Sen

Mitraon Village, West of Najafgarh






